05.05.2015

05.05.2015

AT 2.15 P.M

1. LPA 224/2015
CM APPL. 6871/2015

2. LPA 234/2015

CM APPL. 7063/2015

3. LPA 235/2015
CM APPL. 7093/2015

1. W.P.(C) 3361/1992

AT 2.15 P.M.

1. CRL.M.C.2577/2014
CRL.M.A 8678/2014

COURT NO. 1
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE

P-1 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

MEDICAL COUCIL OF INDIA
VS. AMMA CHANDRAVATI EDUCATIONAL
AND CHARITABLE TRUST AND ORS.

MEDICAL COUCIL OF INDIA
VS. POONAIYAH RAMAJAYAM
INSTITUTE OF SCIENCE &

TECHNOLOGY TRUST & ANR.

MEDICAL COUNCIL OF INDIA

VS. PADMASHREE DR D Y PATIL
MEDICAL COLLEGE & ANR.

COURT NO. 23

VIKAS SINGH, T. SINGHDEV
MANPREET KAUR, MANAN KHERA
AMIT KUMAR, KIRTIMAN SINGH
WAIZE ALI NOOR, PRERNA SHAN DEO
GYANESH BHARDWAJ

VIKAS SINGH, T. SINGHDEV
MANPREET KAUR, MANAN KHERA
GANESAN UMAPATHY, R. MEKHALA
AMIT MAHAJAN

VIKAS SINGH, T. SINGHDEV
MANPREET KAUR, VISHU AGRAWAL
MANAN KHERA, ADITYA DEWAN
SUPARNA SRIVASTAV,

RAHUL SRIVASTAVA

HON'BLE MS. JUSTICE HIMA KOHLI

J. KHUSHALANI
VS. BADARPUR THERMAL
POWER STATION AND ORS.

COURT NO. 30

PETITIONER IN PERSON
J.C. SETH

EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE SUNIL GAUR

G S SAINI & ORS.
VS. SANJAY CHIRIPAL

SUHAIL MALIK, VIVEK JAISWAL
VIKAS MALIK, HARISH PANDEY
MANISH KUMAR, MAYANK UPADHYAY



05.05.2015 P-2 (PRONOUNCEMENT OF JUDGEMENT APPLT. JURISDICTION )

AT 2.15 P.M

1. CRL.A 1297/2014

AT THE END OF BOARD

1. CRL.M.C 4443/2013

COURT NO. 32
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P.GARG

NASIM RAJENDER CHHABRA
VS. STATE KUSUM DHALLA

COURT NO. 28
EXTENSION BLOCK (GROUND FLOOR)
HON'BLE MS. JUSTICE SUNITA GUPTA

ANAM A.K. PADHY, S.R. PADHY
VS. STATE & ANR. O.P. SAXENA, K.S. KASHYAP

HIGH COURT OF DELHI

02ND MAY, 2015

REGISTRAR (LISTING)



05/05/2015 FOR PRONOUNCEMENT OF JUDGEMENT

COURT NO. 11
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

FOR PRONOUNCEMENT OF JUDGEMENT

22. CO.APPL. (M) 36/2015 IN THE MATTER OF CENTURY NIRAJ KUMAR
CO.APPL. 724/2015 SEEDS PRIVATE LIMITED
23. CO.APPL. (M) 45/2015 IN THE MATTER OF GENIUNE MAYANK KUMAR
ENTERPRISES PRIVATE LIMITED AND
ORS.
24. CO.APPL. (M) 50/2015 IN THE MATTER OF DALIM HARSHIT AGARWAL

COMMERCIAL PVT LTD

25. CO.APPL. (M) 54/2015 IN THE MATTER OF PADMESH MUKESH SUKHIJA
REALTORS PRIVATE LIMITED

26. CO.APPL. (M) 55/2015 IN THE MATTER OF APEX SAFETY MUKESH SUKHIJA
GLASS PRIVATE LIMITED AND ORS.

27. CO.PET. 652/2014 IN THE MATTER OF EROS RESORTS KHAITAN SUD AND PARTNERS
WITH CO.APPL. (M) 102/2014 AND HOTELS LIMITED

28. CO.PET. 673/2014 IN THE MATTER OF GAURAV VARMA
DENSO INDIA LIMITED

29. CO.PET. 780/2014 IN THE MATTER OF AMERICAN ANTIRUDH DAS
WITH CO.APPL. (M) 123/2014 EXPRESS FOREIGN EXCHANGE
SERVICES INDIA LIMITED

30. CO.PET. 786/2014 IN THE MATTER OF MARS RAJEEV KUMAR
WITH CO.APPL. (M) 159/2014 INDUSTRIES PVT. LTD.

31. CO.PET. 789/2014 IN THE MATTER OF PILANI SOFT RAJEEV KUMAR
WITH CO.APPL. (M) 138/2014 LABS PVT. LTD.

32. CO.PET. 790/2014 IN THE MATTER OF SHIVA AGRO ASHISH MIDDHA
CO.APPL. 667/2015 PRIVATE LTD.

WITH CO.APPL. (M) 144/2014

33. CO.PET. 798/2014 IN THE MATTER OF KERNEL ASHISH MIDDHA
WITH CO.APPL. (M) 148/2014 SYSTEMS PRIVATE LIMITED
34. CO.PET. 801/2014 IN THE MATTER OF MOUNT ECHO ASHISH MIDDHA
WITH CO.APPL. (M) 168/2014 BUILDWELL PRIVATE LIMITED
55. CO.APPL. (M) 43/2015 IN THE MATTER OF RAJENDRA GAURAV  VARMA
RAVINDRA PRINTERS PRIVATE
LIMITED

* k%



05.05.2015 FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 14 (OS-D)
HON'BLE MR. JUSTICE V. KAMESWAR RAO

AT 2.30 PM
13. O.M.P.(I) 114/2015 VLS FINANCE LTD. JAYANT K MEHTA, NIKHIL ROHTAGI
I.A. 7506/2015 Vs. BMS IT INSTITUTE PRIVATE SAURABH DEV, KARAM SINGH, SUMIT

LIMITED AND ORS. KHOSLA, ASHOK KUMAR SHARMA
ANIL AIRI, RAVI KRISHAN CHANDNA
SADHNA SHARMA, AMAN MADAN, GAURAV
SETH, ASHISH AGGARWAL, ARJUN SEHGAL
AMIT SAXENA, HARSH SHAHI
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